IN THE NATIONAL COMPANY LAW TRIBUNAL: NEW DELHI
PRINCIPAL BENCH

ITEM No. 09
(IB)-1082(PB)/2018

IN THE MATTER OF:

Kiran Malhotra .... Applicant/petitioner
V.
Alchemist Township India Ltd. .... Respondent

Order under Section 7 of Insolvency & Bankruptcy Code

Order delivered c¢n 24.11.2020

CORAM:
SH. B.S.V. PRAKASH KUMAR
HON’BLE ACTG. PRESIDENT

SH. HEMANT KUMAR SARANGI
HON’BLE MEMBER (TECHNICAL)

IFor the Applicant :Mr. P. Nagesh, with Mr. Karan Rajpurohit, Advs.
in LA. No. 5099 of 2020

ORDER

[t is an application moved by the CoC for appointment of Mr.,
Devendra Singh bearing Registration No. IBBI/IPA-GQ2 /1P-
NO0O001/2016-17/10001 as Resolution Professional in the place of
Mr. Pramod Goel, IRP, based on the proposal made by the CoC vide
resolution dated 23.10.2020, upon due consideration, this Bench
hereby appoints Mr. Devendra Singh as Resolution Professional.

Accordingly, this 1A-5099/2020 is hereby allowed.

(B.S.V PRAKASH HUMAR)
A . ACTG. PRESIDENT

o4 -

(HEMANT KUMAR SARANGI)
MEMBER (TECHNICAL)

24.11.2020
Deepak Kumar



